
~4  Prevention of /Jlack- ASADHA 25, 1904 (SAKA) .Agitatio11 01t Language 
issue in Kamataka (CA) marketing and Maintenance 

of Supplies of Essential 
Commodities (Arndt.) Bill 

( 3) A copy of the Annual Accounts 
(Hindi and English versions) of the Tea 
Board, Calcutta, for the year 1979-80 
along with Audit Report thereon. 

( 4) A statement (Hindi and English 
versions) showing reasons for delay in 
laying the papers mentioned at ( 3) above. 
(Placed in libarary See No. LT-4250/82) 

l:Z.07 hrs. 

MESSAGES FROM RAJY A SABHA 

SECRETARY: Sir, I h;1ve to report 

the following messages received from the 
Secreary-General of Rajya Sabha: 

(i) "'In accordance with the provision3 
of rule 1 I I of the Rules of Procedure 
· and Conduct of Business in the Rajya 
Sabha, I am directed to enclose a copy of 
the Prevention of Blackmarketing and 
Maintenance of Suplies of Essential 
Commodities (Amendment) Bill, 1982, 
which has been passed by the Rajya 
Sabha at its sitting held on the 13th July, 
1982." 

(ii) "In accordance with the provisions 
of rule 127 of the Rules of Procedure 
and Conduct of Business in the Rajya 
Sabha, I am directed to inform the Lok 
Sabha that the Rajya Sabha, at its sitting 
held on the 14th July, 1982, agreed 
without any amendment to the Preven-
tion of Cruelty to Animals (Amend-
ment) Bill 1982, which was passed by 
the Lok Sabha at its sittin.lr held on 
the 29th April, 1982." 

PREVENTION OF BLACKMARK.ETING 
AND MAINTENANCE OF SUPPUES 
OF E.§ENTJAL COMMODITIES <AM· 

ENDMENT) BIU. 

As PAsSED nv RuvA SABHA 

SECRETARY: Sir, I lay on the Table 
of the House the Prevention of Blackmar-
keting and Maintenance of Suppiles of Es-
sential Commodities (Amendment) Bitt, 
1982, as passed by Rajya Sabha. 
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CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC ThfPORTANCE 

AGITATION ON U.NOUA.OE lSSUll IN 

KAJlANATAK'.A 

PROF. RUPCHAND PAL (Hooghly): 
I call the attention of the Minister of 
Home Affairs to the following matter of 
urgent public importance and request that 
he may make a statement thereon: 

"The situation arising out of the 
agitation in Karnataka on the language 
formula." 

1i.09 hrs. 

[MR. DEPU1Y-SPEA.XER in the Chair] 

THE MINISTER OF DEFENCE AND 
HOME AFFAIRS (HRI R. VENKATA-
~AMA )  Sir. The Government of 
Karnataka have infoi:._med that the Ookak 
Committee in its report h.ad inter afia 
recommended that Kannada should be 
made the sole first language and should 
be made compulsory subject of ~  

from the 3rd standard onwards. 

2 . During Febru!lfY 1982 demonstra· 
tions, public meetinas and processions 
were taken out in several districts of 


